
BEFORE HON'BLE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 

OA No. 267 /2020 

I 

IN THE MATTER OF: 

ANUBHAV .. ..... . ....... APPLICANT 

Vs 

NORTH DELHI MUNICIPAL COR.PORATION 

......... RESPONDENTS 

I N·D EX 

~- . ' -~ .. 

Sr. No. Particulars Page 

1. Status Report' of Action Taken by 
way of Affidavit on behalf of 7-lj 
Respo n dent-1/ North, DMC. 

2 ANNEXURE-A 
5 Copy o f the list of Compost p it s. 

3 ANNEXURE-B /-7 Copy of the letters sent t o M/s 
Metro Waste Handling Pvt. Ltd. 

. .. -- . 

4 ANNEXURE-C 
Photographs of t he Site. 

!.----.-,-----..-.---. 

THROUGH 

PLACE: NEW DELHI 

DATE 5/'1/z I fttJfi fJ,/M 
PUJA KALRA 

ADVOCATE FOR RESPONDENT N0.2 
431, HIGH COURT CHAMBERS 

HIGH COURT OF DELHI. 
MOBILE NO. 9312839323 
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